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0ICICI Bank

Whereas

the date of receipt of the said notice.

The undersigned being the Authorized Officer of ICICI Bank Limited under the Securitisation, Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of the powers conferred
under section 13 (12) read with Rule 3 of the Security Interest (Enforcement) rules 2002, issued demand
notices upon the borrowers mentioned below, to repay the amount mentioned in the notice within 60 days from

As the borrower failed to repay the amount, notice is hereby given to the borrower and the public in general
that the undersigned has taken Symbolic possession of the property described herein below in exercise of
powers conferred on him/ her under Section 13(4) of the said Act read with Rule 8 of the said rules on the
below-mentioned dates. The borrower in particular and the public in general is hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of ICICI Bank Limited.

SYMBOLIC POSSESSION NOTICE

Branch Office: ICICI Bank Ltd., Office Number 201-B, 2nd Floor, Road No 1
Plot No—-B3, WIFI IT Park, Wagle Industrial Estate, Thane Maharashtra- 400604

Sr. Name of the
No. Borrower/ Loan
Account Number

Description

of Property/ Date of
Symbolic Possession

-

. |Pradip Dadaji Chatte & Savita Pradip
Chatte & Vinod Dadaiji Chatte-
LBCPR00000807778

Satguru Nagar, Plot No. 11, Sr No.
40, Mouza Ekarjuna, Ta-warora,
Chandrapur 442907/ April 05, 2023 | Rs.2,61,129.00/-

Date : April 11, 2023
\Place : Chandrapur

The above-mentioned borrowers(s)/ guarantors(s) are hereby given a 30 day notice to repay the amount, else

PUBLIC NOTICE

Take Notice that, | am instructed by my Clients, to investigate the Title of the Agricultural Land
situated at Village - Gorwadi, Taluka - Dahanu bearing Bhumapan Kramank 47, Bhumapan
Kramankacha Upvibhag 9/1 admeasuring Hectare 1-61-7and situated within the limits of Gram
Panchayat Jamshet, Panchayat Samiti and Taluka - Dahanu and within the limits of Zilla
Parishad Thane, in respect of the property described in the Schedule hereunder written.

If any person or persons is/are having any claim to or any interest in the said Property described
inthe Schedule hereunder written by way of sale, charge, exchange, gift, lease, sub-lease, lien,
tenancy, development agreement, joint venture, inheritance or otherwise whatsoever, should
notify the same in writing to the undersigned with supporting documents, if any, within 14
(fourteen) days from the date of publication hereof, failing which it shall be presumed that the
said Property is free from all encumbrances and the matter of investigation of title and
transaction in respect thereof shall be completed without having any reference to such claim, if
any, and the same shall be considered as waived and it shall also be concluded that any
person/s in possession of any documents relating to the said property is holding the same

The Schedule of above referred to:

ALL THAT piece and parcel of Agricultural Land free from all encumbrances situated at Village
— Gorwadi, Taluka — Dahanu bearing Bhumapan Kramank 47, Bhumapan Kramankacha
Upvibhag 9/1 admeasuring Hectare 1-61-7 and situated within the limits of Gram Panchayat
Jamshet, Panchayat Samiti and Taluka — Dahanu and within the limits of Zilla Parishad Thane
and within the limits of Registration District Thane and Sub-Registration District Dahanu.
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the mortgaged properties will be sold on the expiry of 30 days from the date of publication of this Notice, as per
the provisions under the Rules 8 and 9 of Security Interest (Enforcement) Rules 2002.

) ) On ortowards the East
Authorized Officer Onortowards the West
ICICI Bank Limited/ |Onortowardsthe South

On or towards the North

Date : 11/04/2023
Place : Mumbai

The above mentioned lands are bounded on the four sides as follows:-
Lands of Shri Chaitya Ukhardya

Lands of Smt. Lakmi Dama Umtol

Lands of Shri. Radhya Ukhardya Dhulsada
Lands of Smt. Lakmi Dama Umtol

A-602, Shreepal Nagar, Satya Nagar Borivali-W, Mumbai- 400 092

Sd/- Adv. Jay Vakil

Email- adv.jayvakil@gmail.com

www.navshakti.co.in
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Union Bank

of India

STRESSED ASSETS MANAGEMENT BRANCH : 104, Ground Floor, Bharat House, Mumbai Samachar Marg, Fort, Mumbai-400023, Maharashtra. E-mail : samvmumbai@unionbankofindia.bank

MEGA E-AUCTION FOR SALE OF IMMOVABLE / MOVABLE PROPERTIES

(Enforcement) Rule, 2002

Name of the Borrower, Co-Applicant & Guarantor :-
1. M/s. Cottstown Fashions Limited, 2. Mr. Sourabh
Dilip Pradhan, 3. Mr. Dilip Vasant Pradhan, 4. Mr
Sanjay Vyas, 5. Mrs. Snehal Vyas, 8. M/s Cottstown
Properties,

Amt. due :
Rs. 296,51,91,147.37/-
plus interest thereon
and other charges

+ Date of demand notice : 27.09.2017 + Date of possession Notice :
08.02.2018 (Under Symbolic Possession)

E-Auction Sale Notice for Sale of Inmovable / Movable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest

NOTICE of 15 days is hereby given to the Public in General and in particular to the Borrower(s) and Guarantor(s) that the below described immovable property mortgaged / charged to the Secured Creditor, the Constructive / POSSESSION of which
has been taken by the Authorized Officer of Union Bank of India (Secured creditor), will be sold on “As is where is”, “As is what is” and “Whatever there is” on the dated mentioned below, for recovery of dues as mentioned hereunder to Union Bank
of India from the below mentioned Borrower(s) & Guarantor(s). The Reserve Price and the Earnest Money Deposit are also mentioned hereunder :-

DATE AND TIME OF E-AUCTION FOR ALL PROPERTIES : 26.04.2023 at 11.00 AM to 01.00 PM

POSSESSION NOTICE [Section 13(4)]

WHEREAS, The undersigned being the Authorized Officer of Canara Bank
under the Securitization and Reconstruction of Financial Assets and Enforcement
of Security Interest (Enforcement) Act, 2002 (SARFAESI) and in exercise of
powers conferred under Section 13(12) read with Rule 3 of the Security Interest
(Enforcement) Rules, 2002 issued a Demand Notice Dated 10.08.2018 calling
upon the Borrowers / Guarantors to repay the amount mentioned in the notice
% 26,70,50,394.68 (Rs. Twenty Six Crore Seventy Lacs Fifty Thousand Three
Hundred Ninety Four & Paise Sixty Eight Only) within 60 days from the date of
receipt of the said notice.

The Borrower / Guarantors / Mortgagers M/s. Om Sai Mercantile Pvt. Ltd.;
represented by Dalbir Singh Bhatti, Shri. Kuldeep Singh Bhatti & Shri. Raju
Singh Bhatti with Regd. address at : 403, Surat Sadan Building, Surat Street,
4™ Floor, Masjid Bunder (E), Mumbai-400 009, MH. having failed to repay the
amount, notice is hereby given to the borrower / guarantors / mortgagers and
the public in general that the undersigned has taken Physical Possession of the
property described herein below in exercise of powers conferred on him / her under
Sub-Section (4) of section 13 of the said Act read with Rule 8 of the Security Interest
(Enforcement) Rules, 2002 on this the 6t day of April of the year 2023.

The Borrowers attention is invited to the provision of Sub-section (8) of Section 13 of
the Act, in respect of time available, to redeem the secured assets.

The borrower and guarantors in particular and the Public in General are hereby
cautioned not to deal with the property and any dealings with the property will
be subject to the charge of the Canara Bank, ARM Il Branch for an amount of
% 60,56,44,939.78 (Rs. Sixty Crore Fifty Six Lacs Fourty Four Thousnad Nine
Hundred Thirty Nine and Paise Seventy Eight Only) as on 31.03.2023 + further
interest and other charges from 01.04.2023 onwards.

Description of the Inmovable Property
All that part and parcel of Office Premises No. 403, 4™ Floor, Surat Sadan Premises
Co-operative Society Ltd., Dana Bunder, Masjid Bunder (East), Mumbai-400 009
owned by Mr. Kuldeep Singh Bhatti. (built up area of 295 sg. ft. on Plot No.
88/89, C. S No. 69, Division Princess Dock).

Date :06" April 2023 Sd/-
Place: Mumbai, Maharashtra Authorised Officer, Canara Bank

Property No. 1 : - Immovable property being land and the Bungalow admeasuring
1385 Sq.ft. (Built up area) in the society known as Mysore Colony, Mehul Road,
Chembur, Mumbai- 400074 constructed on all that piece and parcel of land
bearing Plot No 12 admeasuring 5330 Sq.ft., lying, being and situated at village
Mahul, within the limits of Municipal Corporation of Greater Bombay in the name
of Mr Dilip V Pradhan.

+ Reserve Price : Rs 8,05,00,000/- « Earnest money to be deposited :
Rs 80,50,000/-

Name of the Borrower, Co-Applicant & Guarantor

- 1. MIS Kharewali Steels Private Limited, 2. Shri. Amt. due :
Shreshingh Ompraksh Agarwal (Guarantor), 3. Mr.| Rs.36,18,03,995.89 +
Dinesh Shreshingh Agarwal (Guarantor), 4. Smt. Interest

Rajarani Shreshingh Agarwal (Guarantor)

+ Date of demand notice : As per annexure ¢ Date of possession Notice :
31.01.2017 (Under Physical Possession)

Property No. 9 : - Non Agriculture Land with Factory Building & Some other
Structure Bearing Plot No. 1 & 2, Gut No. 352, 355B, 363, Gut No. 350 & 351, of]
Village Kharivali, Kharivali Bilavali Road, Taluka Wada, District Palghar. Owned
by Mr. shersingh Omprakash Agrawal Leased to M/S Vaishnav Ispat Pvt Ltd

Gut No. Area in Sq.Mtrs
Gut No. 350 17,900

Gut No. 351 11,300

Gut No. 352 19,700

Gut No. 355 B 10,200

Gut No. 363 10,300

Total 69,400 SQR MTR

+ Reserve Price : Rs. 10,09,05,150/- ¢ Earnest money to be deposited :
Rs. 1,00,90,500/-

Property No. 18 : - Flat No 302 (3 BHK) on the 3rd Floor, adm. 780 sq.ft. (Carpet
area), in the building known as “Galaxy Royale”, Yashwant Nagar, Teen Dongri,
Goregaon (West), Mumbai- 400062, situated at land bearing CTS No 49 (Pt),
50 (Pt), 50A (Pt), Village Pahadi Goregaon, Taluka Borivali in the registration
District and Sub-District of Mumbai Suburban and within the limits of Municipal
Corporation of Greater Mumbai in the name of Mr Manmohan Didwania.
Bounded as under: East: Building known as Shri Samarth CHS, West: Building
known as Tiranga CHS, North: Road, South: Road & Building known as
Jankalyan CHS

+ Reserve Price :
Rs 17,19,900/-

Rs. 1,71,99,000/- « Earnest money to be deposited :

Property No. 19 : - Flat No 402 (3BHK) on the 4th Floor, adm. 780 sq.ft. (Carpet
area), in the building known as “Galaxy Royale”, Yashwant Nagar, Teen Dongri,
Goregaon (West), Mumbai- 400062, situated at land bearing CTS No 49 (Pt),
50 (Pt), 50A (Pt), Village Pahadi Goregaon, Taluka Borivali in the registration
District and Sub-District of Mumbai Suburban and within the limits of Municipal
Corporation of Greater Mumbai in the name of Mr Manmohan Didwania.
Bounded as under: East: Building known as Shri Samarth CHS, West: Building
known as Tiranga CHS, North: Road, South: Road & Building known as
Jankalyan CHS,

+ Reserve Price :
Rs 17,19,900/-

Rs. 1,71,99,000/- « Earnest money to be deposited :

Property No. 10 : - N.A. land bearing gut no. 60, gut no. 61, gut no. 66, gut
no. 67, gut no. 68(2), gut no. 55, Hissa No. 2, gut no. 56, Hissa No. 2, gut no.
58, Hissa No. 1, gut no. 59, lying being and situated at Village — Bhaveghar,
Taluka Wada, Dist. Palghar owned by Shersingh Omprakash Agrawal, within the
registration sub district of Wada, Dist. Thane

Gut. No. Area in Sq Mtrs.
5512 9000

56/2 14600

58/1 8400

59 9100

60 4900

61 9300

66 13200

67 13700

68/2 8100

Total 90300 SQR MTR

+ Reserve Price : Rs 12,64,20,000/- ¢« Earnest money to be deposited :
Rs. 1,26,42,000/-

+ Date of demand notice : 01-09-2018 « Date of possession Notice :
11.01.2019 (Under Physical Possession)

Name of the Borrower, Co-Applicant & Guarantor
- 1) CC- Lata Exports Apparels Private Limited,
2) Mrs. Meghna A. Phansalkar Nee Nee Meghna
Kartikeyan, 3) R.C.V. Kartikeyan

Amt. due :
Rs. 8,96,84,612.59

Name of | Name of Branch | Date of | Ref.No.of | Amount Due
Bank Demand Demand mentioned in
Notice Notice the Demand
notice
Union Bank IFB Branch, 13.04.2016 | IFB: ADV:MKK | Rs. 91,98,86,
of India Mumbai :180:16-17 912.49/-
Bank of India Andheri Mid 07.04.2016| And MCB/ Rs.
Corporate SNS/2015- | 34,53,75,294/-
16/14
Canara Bank| Nariman Point | 05.05.2016| CBNPT/CR- Rs.
516/726/072/ |36,13,70,872.32/-
2016-16
Central Bank | Corporate Finance | 19.05.2016 | CFP/NP/2016- Rs.
of India branch, Nariman 17122 39,50,06,442.28/-
Point
Indian Asset Recovery |16.06.2016 ARMB/ Rs.
Overseas Management 12016-17 28,47,56,152/-
Bank Branch, Cuff
Parade
Dena Bank | MaheshwariUdyan | 30.06.2016 DB/MU/ Rs
branch, Matunga SARFAESI/ | 20,21,43,978.63
2016
Bank of | Corporate Finance | 05.07.2016 AF61/ Rs
Maharashtra | branch, Andheri SARFAESI/ | 22,95,72,912.39
Cottstown/
2016-17
Bank of Asset Recovery |01.02.2016 ARMB: Rs
Baroda Management SARFAESI: | 22,70,78,583.26
branch, Ballard 765: 2016
Estate, Mumbai
Name of the Borrower, Co-Applicant & Guarantor Amt. due :
- 1. M/s Joy Steel Impex, 2. Mr. Tejal Yogesh Shah,| Rs. 52,24,36,083.81,
3. Mrs. Manu Tejal Shah, 4. M/s Mahavir Enterprises (Alc- Joys

(Proprietor Tejal Yogesh Shah) 5. Yogesh N Shah
(HUF), 6. Mrs. Meena Yogesh Shah

Steel Impex) &
Rs.3,49,27,381.60 (Alc
Mahavir Enterprises)
as on 06.04.2021
and further interest ,
expenses thereon

Property No. 11 : - All that piece and parcel of EMG of Gala no. B-201, 2nd
floor, Building no. B, BT Mills Compound, LBS Marg, Bhandup, Mumbai. Build up
area 1477 sq.ft., Carpet Area 983.51 sq.ft. Owned by Mr. Charakoly Velayudhan
Karthikeyan

+ Reserve Price : Rs. 8,96,84,612.59 + Earnest money to be deposited :
Rs 1,70,00,000/-

+ Date of demand notice : 24/07/2017 « Date of possession Notice : 13/11/2017
(Under Physical Possession)

Property No. 2 : - All the part and parcel of property consisting of Flat No. 5,
Bldg. No. 7, 2nd Floor, Kirti Prakash in shree Hind CHSL’ Plot No.23,C S No.23
of sion Div, Vrindavan Complex, N.S. Mankikar Marg, Chunabhatti (W), Sion (E),
Mumbai-400 022 admeasuring 985.45 sq.fts(carpet area) i.e.1183 sq. fts i.e 110
Sq. Mirs owned by. Tejal Yogesh Shah

+ Reserve Price : Rs. 3,67,50,000/- < Earnest money to be deposited :
Rs.36,75,000/-

Name of the Borrower, Co-Applicant & Guarantor

:- 1. Oneworld Creations Private Limited, 2. Mr. Urvil Amt. due :
Akshaya Jani, 3. Mr. Manoj Uttamchand Khushalani,| Rs.19,35,24,942.58/-
4. CC-Ms Jovita Reema Mathias, 5. CC: Mrs.Ashima + Interest

Manoj Khushalani

Property No. 3 : - All the part and parcel of property consisting of Office premises
situated at 402, 64/E, Ashirwad Premises Co-op Society, Ashirwad Bldg, Plot No.
64/E, Ahmedabad Street, Mumbai - 400009 admeasuring 160 Sq Ft (Built-up
Area),

+ Reserve Price :
Rs.3,54,500/-

Rs.35,45,000/- + Earnest money to be deposited :

Property No. 12 : - Flat No. 3A, 11th Floor, A wing, Tirupati Apartments, Tirupati
Mahalaxmi Co-operative Housing Society Ltd constructed on land bearing CS
numbers 4/755 of Malabar Hill / Cumballa Hill division, Near Mahalakshmi
Temple, Bhulabhai Desai Road, Junction of Peddar Road and Warden Road,
Mumbai —400026 Area 595 sqr ft built up. Owned by Mr. Urvil Akshaya Jani
(under symbolic possession) (CMM application filed)

+ Reserve Price : Rs 3,03,00,000/- < Earnest money to be deposited :
Rs. 30,30,000/-

Property No. 4 : - All the part and parcel of property consisting of Flat no.
A-0203, Second Floor, Lodha Estrella Bldg, A wing New Cuffe Parade, Near |
Max Dome, Off Eastern Freeway, Wadala Mumbai — 400037 admeasuring 459
sq. fts., (Carpet Area),

+ Reserve Price : Rs.1,63,00,000/- « Earnest money to be deposited :
Rs.16,30,000/-

+ Date of demand notice : 06.04.2021 & 26.07.2021 + Date of possession
Notice : 01.12.2021 (Under Symbolic Possession)

Property No. 13 : - Unit no-1, 6th Floor of the building known as “The Business
Bay”, CTS no-638/3, the part of larger land bearing Survey No-46, Hissa No-5E,
Survey No-62, Hissa No-7 (part), Survey No-46, Hisa No-5E and Survey No-45,
Hissa No-1 (part) situate, lying and being at village- Mohili, Taluka-Kurla, Andheri
Kurla Road, Andheri East, Mumbai-400072 Area 3910 sqr ft (carpet area).
Owned by Mr. Urvil Akshaya Jani (under symbolic possession)(CMM application
filed) along with 7 car parking space(Right to use)

+ Reserve Price : Rs 4,70,00,000/- « Earnest money to be deposited :
Rs. 47,00,000/-

Name of the Borrower, Co-Applicant & Guarantor :- Amt. due :

1. Mr. Naveen Luthra, 2. Mr. Arun Luthra, 3. Ms. Mala| Rs 3,33,98,870.77 as
Mehta, 4. Ms. Shagun Mehta, 5. M/S Luthra Water| on 30.06.2021 with
Systems Pvt Ltd, further interest, cost &
expenses

+ Date of demand notice : 18.01.2019 + Date of possession Notice :
01.05.2019 (Under Symbolic Possession)

Property No. 5 : - A residential unit no. 22-25 (amalgamated) 2nd Floor, Trinity
Chambers, 115-117, Bora Bazar Street, Fort, Mumbai- 400001 (Built up area: 850
Saq.ft.) in the name of Mrs Mala Mehta.

+ Reserve Price : Rs. 1,72,00,000/- « Earnest money to be deposited :
Rs 17,20,000/-

Name of the Borrower, Co-Applicant & Guarantor
- 1. M/s Patoda Taluka Dudh Vyavsaik Sahkari Amt. due :

Sansthans Dudh Utpadak & Purvatha Sangh Ltd, Rs.45,37,70,062.80/-
2. M/s Patoda Taluka Dudh Vyavsaik Sahkari|as on 30.11.2022 with
Sansthans Dudh Utpadak & Purvatha Sangh Ltd, 3.| further interest, cost
Mr Ramkrishna Bangar, 4. Mrs Satyabhama Bangar, & expenses

5. Mr Mahadeo Sripati Bangar, 6. Mr Kisan Kanthale,

Property No. 6 : - A residential unit no. 21 & 26, 2nd Floor, Trinity Chambers,
115-117, Bora Bazar Street, Fort, Mumbai- 400001 (Built up area: 450 Sq.ft.) in
the name of Ms Shagun Mehta.

+ Reserve Price : Rs 1,12,70,000/- « Earnest money to be deposited :
Rs 11,27,000/-

Property No. 14 : - Commercial Land at Survey 327, Kasbe Patoda, Tal. Dist
Beed admeasuring 87120 sqft bounded as under: East: Shri Krishna Dudh
Prakriya Prakalp West: Road, South: Manjarsuba Patoda Road, North: MIDC
Road in the name of Mr Ramkrishna M Bangar.

+ Reserve Price : Rs.1,81,00,000/- + Earnest money to be deposited :
Rs. 18,10,000/-

+ Date of demand notice : 08.12.2020 « Date of possession Notice :
22.03.2021 (Under Symbolic Possession)

Name of the Borrower, Co-Applicant & Guarantor
- 1. M/s J K Surface Coatings Pvt Ltd, 2. Mr. Sanjiv
Thakur, 3. Mr. Ajay Sagar

Amt. due :
Rs.25,97,75,162/- as
on 31.05.2021 with
further interest, cost
& expenses

Property No. 15 : - Residential Bungalow admeasuring 60256 sq.ft. at Gut
No 876, Kasbe Patoda, Tq Patoda, Dist Beed bounded as under: East: MSEB
Compound, West: Pandurang Gawali, South: Patoda Parli Road, North:
Remaining Land in this gut in the name of Mr Ramkrishna M Bangar.

+ Reserve Price : Rs. 7,91,00,000/- « Earnest money to be deposited :
Rs. 79,10,000/-

Property No. 7 : - All that part and parcel of the property consisting of land and
building situated at Plot No 71, Office No 607, Sixth Floor, admeasuring 447
sqft of Super built up area, Building known as Arenia Corner, Near Vishwajyot
Hotel, off palm beach Road, No 71, Sector17, Vashi Navi, Mumbai-400705 and
bounded by North: Road, East: Road, West: Plot No 72, South: Plot no 70

+ Reserve Price : Rs 72,00,000/- + Earnest money to be deposited :
Rs. 7,20,000/-

Property No. 16 : - All the piece and parcel of NA land along with 8 commercial
shops situated thereon each having area 400 sqft. Situated at Gut No 723, Area
81 R, Patoda, admeasuring around 8100 sq.mtrs. owned by Mr Kisan Kanthale
(Uncle of Mr. R. Bangar)

+ Reserve Price : Rs. 3,20,00,000/- < Earnest money to be deposited :
Rs. 32,00,000/-

Property No. 20 : - Flat No 705,(2 BHK) Building No G, adm. 885 sq.ft. Built
up area, on the 7th Floor, in the building known as Krishna Residency CHSL,
Atmaram Compound, behind Sunder Nagar, Malad (West), Mumbai- 400064
constructed on the plot of land bearing CTS No 1223 of village- Malad South,
Taluka Borivali, Dist Mumbai suburban, in the registration district and sub-district
of Mumbai city and suburban. Bounded as under: East: Building known as
Atmaram Tower, West: Building known as Viny Tower, North: Building Krishna
Residency “I" Wing, South: Building Krishna Residency “F” Wing

+ Reserve Price : Rs. 1,99,75,000/- « Earnest money to be deposited :
Rs 19,97,500/-

PUBLIC NOTICE

Notice is given to public at large that my client is investigating the Title of Mr. Arun Lal
Malkani in respect of the Flats more particularly mentioned in schedule hereunder.
Originally vide Agreement for Sale dated 16/04/1971 M/s. Sindhu Builders sold and
conveyed the Flat No. 24 to Mr. Ramesh C Agarwal alias Dr. Raj Anand. Vide another
Agreement for Sale dated 20/03/1982 the said Mr. Ramesh C Agarwal (alias Dr. Raj Anand)
alienated the said Flat in favour of Mr. Lal Malkhani & Mrs. Veena Lal Malkani. The Nav Savera
CHS Itd. allotted Flat No. 24 A in favour of Mr. Lal Malkhani & Mrs. Veena Lal Malkani. The
said Lal Malkani demised intestate on 08/01/2004 leaving behind Veena Lal Malkani,
married daughter Mrs. Geena Punjabi nee Ms. Geena Lal Malkani & son Mr. Arun Lal Malkani
as his only legal heirs in respect of said Flats. Vide unregistered Gift deeds both dated
10/06/2013, the said Arun Lal Malkani and Mrs. Geena Punjabi gifted, released their
undivided 1/3rd share each in said flats in favour of their mother Mrs. Veena Lal Malkani. The
aforesaid Agreements and Gift deeds are irretrievably lost & misplaced and a Complaint
dated 08/04/2022 bearing No. 45 is lodged with Bandra Police Station. The said Veena Lal
Malkani demised intestate on 24/03/2015 leaving behind the aforesaid legal heirs. Vide a
duly stamped & registered Release Deed dated 20/02/2023 (BDR-9/3215/2023), the said
Geena Punjabi has released all of her 50% right, title, interest, share in said Flats in favour of
Mr. Arun Lal Malkani thereby rendering him as the 100% title holder of said property. The Nav
Savera CHS Ltd. has transmitted the “Duplicate” share certificate No.24 bearing distinctive
share nos. 116 to 120 (both inclusive) dated 15/06/2015 in favour of Transferor herein. By
virtue of the aforesaid, my client intends to enter into Agreement for Sale with Mr. Arun Lal
Malkani as Transferor herein.

Now | call upon any person, legal heirs, financial institution having any claim against the title
of Transferor herein, in respect of the property, more particularly described in the schedule
hereunder written, by way of sale, exchange, mortgage, gift, trust, charges, maintenance,
inheritance, possession, lease, lien or otherwise of whatsoever nature is hereby requested to
make the same known in writing alongwith documentary evidences to the undersigned at
Unit No. 202, Atri Krupa Building, R. T. Road, Near Vasant Avenue Building, Dahisar
(East), Mumbai - 400068 within 14 days from the date of publication of this notice, failing
which the claim of such person will be deemed to have been waived and/or abandoned or
givenup and the same shall not be entertained thereafter.

SCHEDULE OF THE PROPERTY ABOVE REFERRED T0

All the Premises being Flat No. 24, admeasuring 1345 Sq. Ft. (Carpet) and Flat No.
24A admeasuring 150 Sq.Ft. Carpet on 12 th Floor of Building known as ‘Sea Bird’
including one Covered Parking No. 24 in the society known as Nav Savera CHS Ltd.,
constructed on land bearing CTS No. B/600 to B/603 at Village Bandra , Tal.
Andheri, in registration District of Mumbai, situated at B.J. Road, Bandstand,
Bandra (West), Mumbai- 400050. sd

Place : Mumbai Advocate Mrunal Dalvi,Partner
Date :11.04.2023 for Mis. K.K. Chawla & Co.

+ Date of demand notice : 16.12.2017 « Date of possession Notice :
16.12.2017 (Under Symbolic Possession

Name of the Borrower, Co-Applicant & Guarantor :-
1. Mr. Imran D Vehvaria, 2. Mr. Ahmad D Vehvaria, 3.
M/s STC Global Pvt. Ltd., 4. Mr. Sajid Aziz Paniwala,
5. Ms. Zahira Ahmed Vehvaria, 6. Smt. Mehrunnissa
D Vehvaria

Amt. due :
Rs.68,11,63,388.62

Property No. 21 : - Premises No. R-601 R Wing, 6th Floor, Remibizcourt, Plot
No. 9, Shah Industrial Estate, Off. Veera Desai Road, Andheri (W), Mumbai 400
053. Area 916.67 sq.ft. Carpet

+ Reserve Price : Rs 2,10,00,000/- « Earnest money to be deposited :
Rs. 21,00,000/-

Property No. 22 : - Premises No. R-602 R Wing, 6th Floor, Rembizcourt, Plot
No. 9, Shah Industrial Estate, Off. Veera Desai Road, Andheri (W), Mumbai 400
053. Area 920.67 sq.ft. Carpet

+ Reserve Price : Rs 2,10,00,000/- « Earnest money to be deposited :
Rs. 21,00,000/-

Property No. 23 : - Premises No. D-604 D Wing, 6th Floor, Remibizcourt, Plot
No. 9, Shah Industrial Estate, Off. Veera Desai Road, Andheri (W), Mumbai 400
053. Area 660.67 sq.ft. Carpet

+ Reserve Price : Rs 1,52,00,000/- « Earnest money to be deposited :
Rs. 15,20,000/-

Property No. 24 : - Premises No. D-701 D Wing, 7th Floor, Remibizcourt, Plot
No. 9, Shah Industrial Estate, Off. Veera Desai Road, Andheri (W), Mumbai 400
053. Area 332 sq.ft. carpet and attached terrace area 281 sq.ft.

+ Reserve Price : Rs 1,11,61,000/- + Earnest money to be deposited :
Rs 11,16,100/-

Property No. 25 : - Premises No. D-301 D Wing, 3rd Floor, Remibizcourt, Plot No.
9, Shah Industrial Estate, Off. Veera Desai Road, Andheri (W), Mumbai 400 053.

+ Reserve Price : Rs. 74,00,000/- + Earnest money to be deposited :
Rs. 7,40,000/-

+ Date of demand notice : 26/07/2016 « Date of possession Notice :
02.02.2017 (Under Physical Possession)

Amt. due :

Rs. 14,86,15,855/- as
on 30.11.2022 with
further interest, cost
& expenses

Name of the Borrower, Co-Applicant & Guarantor
:- 1. M/s Vijay Cotton Trading Company

Property No. 26 : - All part, piece and parcel of Non-agriculture land 1 H 68 R
(land admg 1 H 28 R + 0 h 40 R) in Gut No 784, Village Tambarajuri, Tq. Patoda,
Dist Beed 414204 bounded as under:

East: Baban Marotrao Shinde, West: Trimbak Ambadas Shinde, South: Gadekar
and others, North: Beed Nagar Road

+ Reserve Price : Rs 2,78,00,000/- « Earnest money to be deposited :
Rs 27,80,000/-

SCHEDULE |
FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
MICELLO (INDIA) PRIVATE LIMITED

1 | Name of Corporate Person MICELLO (INDIA) PRIVATE LIMITE

2| Date of Incorporation of Corporate|13/10/2011
Person

3 | Authority Under Which Corporate
Person is Incorporated / Registered
4 | Corporate Identity Number / Limited|U72900GJ2011PTC067459
Liability Identity Number of Corporate
Person

5 [ Address of The Registered Office and|401, Akshat Tower, Nr. Pakwan Dining
Principal office (if Any) of Corporate|Hall, S. G. Road, Bodakdev, Ahmedabad
Person - 380054 Gujarat

6 | Liquidation Commencement Date of|10.04.2023

Corporate Person
7 [Name, Address, Email Address,|Mr. Pramod Dattaram Rasam
Telephone Number and the Registration Insolvency Professional

Number of the Liquidator Room No. 5, Shri Niwas Chawl, J B
Nagar, Andheri (East), Mumbai -
400059.

Phone: +91 9820024763

Email: pdrasam@gmail.com

Reg: No. IBBI/IPA-001/IP-P00722/2017-
2018/11259

LastDate For Submission of Claims 10.05.2023

Notice is hereby given that MICELLO (INDIA) PRIVATE LIMITED has commenced
voluntary liquidation on 10.04.2023.

The stakeholders of MICELLO (INDIA) PRIVATE LIMITED are hereby called upon to
submit a proof of their claims, on or before 10/05/2023 to the liquidator at the address
mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Registrar of Companies, Ahmedabad

o

sd/-
Place: Mumbai Pramod Dattaram Rasam
Date:11/04/2023 Liquidator

+ Date of demand notice : 30.04.2016 ¢ Date of possession Notice :
27.10.2016 (Under Symbolic Possession)

Name of the Borrower, Co-Applicant & Guarantor
:- 1. Mr. Mohanlal Pillai s/o Mr. Ayyappan Pillai, 2.
Ms Rethi Mohanlal Pillai w/o Mr Mohanlal Pillai, 3.
Mr Saurabh suresh Jamdar s/o Suresh R Jamdar,
4. CC- M/s Virgo Marine ShipYards Pvt. Ltd,

Amt. due :
Rs.14,56,40,714.09

lJDBIS ) JOST’S ENGINEERING COMPANY LIMITED
CIN No. L28100MH1907PLC000252
Regd. Office: Great Social Building, 60 Sir Phirozeshah Mehta Road, Mumbai — 400001
Tel. No. 91-22-62378200 « Fax: 91-22-62378201 - Website: www.josts.com

Property No. 27 : - Flat no 503A & 503B, Wing D, Golden Oak, Hiranadani
Gardens, Powai, Mumbai 76 admeasuring 853 square feet jointly owned by Mr.
Mohanlal Pillai and Mrs. Rethi Mohanlal Pillai, BUA 1070 SQF

+ Reserve Price : Rs 2,90,00,000/- « Earnest money to be deposited :
Rs. 29,00,000/-

+ Date of demand notice : 02.03.2019 < Date of possession Notice :
29.07.2021 (Under Symbolic Possession

Name of the Borrower, Co-Applicant & Guarantor
- 1. M/s Sonarch International Pvt Ltd, 2. M/s Amt. due :
Sonarch International Pvt Ltd, 3. Mr. Tejas Anil Shah| Rs.45,75,97,544.33 +
4. MrHimanshu Ramesh Chandra Doshi, 5. Mrs.|interest thereon from
Sona Tejas Shah, 6. Mr.Charudutta Sarjerao Patil 30.09.2022

Property No. 28 : - Industrial Gala No.B-111,1st Floor. Hind Saurashtra Service
Industries CHSL,C.T.S. No.85 & 86, Near Mahanagar Gas CNG station,Andheri
Kurla Road, Andheri East, Village Marol, Andheri, Mumbai

+ Reserve Price : Rs.1,20,00,000/- + Earnest money to be deposited :
Rs.12,00,000/-

+ Date of demand notice : 09.08.2014 « Date of possession Notice :
05.10.2019 (Under Physical Possession)

For detailed terms and condition of the sale, Please refer to the link
provided i.e. http s ://lwww.iba p i.in OR www.mstcecommerce.com OR

Property No. 8 : - All that part and parcel of the property consisting of land
and entire building ground + 3 Upper Floors situated at plot No 48/9, known
as Neel Sidhi Enclave Co-Op Housing Society Ltd, Opp City Center Shipping
Mall, Sector- 14, Vashi, Navi Mumbai- 400703 within registration sub district and
District Thane Maharashtra 400703 with super Built up area of 2467 sq.ft. and
bounded North: By Building No 19 & 20, East: By Building No 21, West: By 15
mtrs wide road, South: By 3 mtrs wide pathway

+ Reserve Price : Rs 3,00,00,000/- « Earnest money to be deposited :

Property No. 17 : - Land and Building premises at Gut No. 636 & 643, Bhayala
Shivar, Taluka Patoda, Dist Beed, admeasuring around 14700 sq.mtrs. owned by
Mrs Satyabhama Bangar.

+ Reserve Price : Rs 1,97,00,000/- « Earnest money to be deposited :
Rs 19,70,000/-

www.unionbankofindia.co.in

DATE & TIME OF E-AUCTION FOR ALL PROPERTIES :
26.04.2023 at 11.00 a.m . to 01.00 p.m.

DATE OF INSPECTION OF ALL THE PROPERTIES ON
24.04.2023 (With Prior Appointment)

For Registration & Login and Bidding Rules visit
https://lwww.mstcecommerce.com/auctionhome/ibapi/index.jsp

+ Date of demand notice : 10.11.2017 « Date of possession Notice : 07.02.2018
(Under Symbolic Possession)

Rs 30,00,000/-

Name of the Borrower, Co-Applicant & Guarantor :- Amt. due :

1. Mr. Manmohan Didwania, 2. Mrs. Anita Manmohan| Rs 15,24,43622.70 as
Didwania, on 31.01.2021 with
further interest, cost

& expenses

For Further Details Contact :

Mr. Vikas Srivastava, Authorised Officer,
Mob. No. 9935387181

Mr. Sidhartha Mhade, Authorised Officer,

Mob. No. 8980518779 (During office Hours)

Sd/-
Authorised Officer
Union Bank of India

Date : 10.04.2023
Place : Mumbai

Email: jostsho@josts.in; cs@josts.in

NOTICE FOR THE ATTENTION OF EQUITY SHAREHOLDERS
Transfer of Equity Shares of the Company to Demat Account of
Investor Education and Protection Fund Authority

Notice is published pursuant to the provisions of the Investor Education and Protection Fund
Authority (Accounting, Audit, Transfer and Refund) Rules, 2016 (“the Rules”), as amended. The
Shareholders are hereby informed that pursuant to the provisions of Section 124(6) of the Companies
Act, 2013 (“The Act”) read with the rules, the Company is required to transfer the Equity shares
in respect of which dividend remains Unpaid/ Unclaimed for 7 consecutive years or more, to
Investor Education and Protection Fund (IEPF) Authority.

The Company has sent Individual notices at the latest available addresses of the shareholders,
whose dividends are lying unclaimed for last 7 (seven) years, advising them to claim the dividends
expeditiously. The Company has also uploaded full details of such shareholders including their
names, folio nos. or DP D/ Client ID, etc. on its website i.e. www.josts.com. Further, the Company
has also informed the concerned shareholders that the equity shares in respect of which the
Dividend remains Unpaid/Unclaimed for 7 consecutive years or more for Financial year 2015-16
t0 2021-22, the Company will transfer such shares to IEPF Authority. A list of such shareholders
whose shares are liable for transfer to the demat account of the IEPF has also been displayed on
the website of the Company.

If, no valid claim is received from the concerned shareholders, in respect of the dividend, for the
financial year 2015-16, the Company will transfer Unpaid/ Unclaimed Dividend for the financial
year 2015-16, to IEPF, on or after 19th August, 2023, pursuant to provisions of section 124(5) of
the Companies Act, 2013.

Further, if the concerned shareholders do not claim the Unpaid dividend for remaining Financial
Years 2016-17 to 2021-22 by 18th August, 2023 the Company will transfer their shares to Demat
Account of [EPF, pursuant to the provisions of section 124(6) of the Companies Act, 2013 and the
rules made thereunder, on or after 19th August, 2023, by following due process as enumerated
in the said Rules. However, the shareholders may claim the shares and the Dividend so transferred
to IEPF by complying due procedure.

For any queries on the above matter, the Shareholders are requested to contact the Company on
the following address:

M/s Bigshare Services Pvt Ltd M/s Josts Engineering Company Limited (Company)
(Registrar and Transfer Agent) Great Social Building, 60, Sir Phirozeshah Mehta
Office No S6-2, 6th Floor Pinnacle Business Park,| Road, Fort, Mumbai-400001

Next to Ahura Centre, Mahakali Caves Road, | Or

Andheri (East) Mumbai - 400093, India. M/s Josts Engineering Company Limited

Email Id- investor@bigshareonline.com (-7Wagle Industrial Estate, Road No. 12, Thane 400604.
Website -www.bigshareonline.com Tel No. 022-62378200/022-62674000/Extn:462
Email Id: cs@josts.in

For Jost's Engineering Company Limited
Sd

Date: 11th April, 2023
Place: Pune

Babita Kumari
Company Secretary & Nodal Officer
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: g - I : This is anly an adwvertisement for the infarmation purpege arnd not far the publication, distribution, ar release, directly ar indirectly in the
Adve;:zz?;::tglI‘élfn(g:hrLOt:g:XaQrgfttrl.?egl':gtatlon United States of Amerca or othersise gutside India. This & not an offer document, & capitadized terms usad and not defined hiesain shall BAM—I
[Pursuant to section 37ﬂ(b) of the Companies have the meaning assigned to them in the letter of offer dated Movernber 23, 2022 [Letter of Offer) fled with B5E Limited, the stock FIHEEE“‘

exchange where the BEquity Shares of the Company are presemtly listed [B5E) and Securities Exchanpe Board ol India {SEBI7

Act, 2013 and Rule 4 (1) of the Companies
(Authorised to Register) Rules, 2014]

1.Notice is hereby given that in pursuance off

Corporale office: 3rd Floor, Bajaj Finsery, Panchshil Tech Park Viman Nagar, Puna Maharashtra, India - 411014

Rungta lrrigation Limited Branch Office: - B/S PTSI, Near Legend of Punjab Restaurant Opgp. Baroda People's Co-pperative Society, Genda Cir, Por,

sub-section (2) of Section 366 of the| Gujarat 380007 - |
Companies Act, 2013, an application is POSSESSION NOTICE
proposed fo be made after fifteen days i W= 13{4) of the Sacuritisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002. Rule B-

hereof but before the expiry of thirty days
hereinafter to the Registrar at Central
Registration Centre (CRC), Indian RUNGTA IRRIGATION LIMITED
Institute of Corporate Affairs (IICA), Plot O R—— I‘i"ﬂ '-?“E'e“-"ﬁlr-_il'-?-ﬂﬁﬁl‘-'ﬁ'i'-'rﬂ"m N RO008 K
R giskere ce: 10 Pragah Towers Ragendra Flace, w [Delhd-174 . India

20' 67,8, SHector 5, IMTI;Mangsgr, ?gg?g Tal.: +81-11-40453330/40453331/40453322; Contact Person: Mrs. Ayushi Vijay, Compary Secretary and

urgaon (Haryana), Pin Code- Compliance Cfficer, Email 1D: csi@rungtairmgation.in; Website: wwea rungtairrigation.in;
that "M/s ANTECH SENSOR INDUSTRIES”

2 Partnership firm may be  registered SECOND AND FINAL CALL NOTICE FOR THE HOLDERS OF PARTLY PAID-UP EQUITY SHARES OF
under Part | of Chapter XXI of the RUNGTA IRRIGATION LIMITED AS ON THE RECORD DATE I.E. SATURDAY, APRIL 08, 2023.

Companies Act 2013, as a Company in terms of provisione of the Companies Act, 2013 {Act), read with the relevant rules made thereunder, the Second and Final
limited by shares. Call Motice has been issuad in the elacionic mode to mambers whose e-mail address is registerad with thea company or
2 The principal obiects of the company are Deposory Fadicipant)s ) an the record date [e, Saturday, April !'.IH. 2023 unless the I"I1-.‘.“."r'l|.'|l?r£‘. ave registerad their reguest Tor
as foﬁlowsr') j pany arej the hard copy of the same. Physical copy of the Second and Final Call Matica slong with insfructions and payment slip hewve

: beren sank wia permilted modes of dispaleh, at th registened addresses of those member a) wha bave not regisierad thair e-

(1) of the Security Interest [Enforcemant) Rules 2002, (Appandix-1V)

Whereas, the undersigned baing fhe Authonzed Officer of Mis Bajaj Finance Limited (BFL) under the Securitzetion and
Reconstruchion of Financial Assats and Entorcement af Sacunly Interast Act 2002 and in exarcse of powears confamed undear seclion
13(2) read with Rule 3 of the Sscunty Interes! (Erdorcement) Rules 2000, issuad Demand Notice(s) to Barrower(s) Co-Bormowan(s)
Guaranton sk mantionsd herain below to regay the amaunlmentionad in the notica within 60 days from the date of recaipt

of the said nolice. The Bomowerls)! Co-Borrowsen|s) Guaranior{s) having failed to rapay the amount, nodice is heraby givan 1o the
Barrowen|s) Co-Barrower|s) Guaramor|s) and the public in ganaral that tha undersigned on be hall of M's Bajaj Finance Limited, has
Taken over the pozsession of the property descnbed herein below in exencize of the powers conferred on him under Section 13(4) of the
sand Act read with Rule 8-1) of the said rubes. The Bomowers) Co-Bormowen sl Guaranion(s) in particular and the publicin general are
hereby cautionad not to deal with the below said property and any dealings with the said propsrty will be subject ta the first charge of BFL
for the amounhs) &5 menboned hersin under with fubure mterast thereon,

To manufacture electronics items and to mall address with the company or Depository Pasticapant{s): or b) who have specifically registerad thalr reguest for the hard Name of the Borrower(s) | Guarantoris) Description of Secured Asset Demand Natice Date of
gﬁﬂ?:gdig?gggi b%i?;iiz t?:rt(r:raerrnf?)?tﬁgl copy of this samea. The Comgany has complated the dispatch on April 12, 2023, {LAN Mo, Name of Branch) (Immovable Property) Date and Amount | Possession
e Boiss i o Ioe g o Gt f e copary st e el onticy At 5, 20200 pprovearasng e Saccrdard | Yoranch: GARODA, LAR: 4TICSLODZAOTS, Al Tt e o Pl OF T | Zorddamary | 110423
with any other person, persons, firm, Rights Eguity Shares and flxed the period of Second and Final Call fram which call money will be payable |a, Saturday, Aprl 15, 413LAP16260686 and 413LAPEED44355 agricuflural Praperly Descnbed As: 2023
company hence partners may do business, 2023 to Saturday, Agrdl 29, 2023 bath days inclusive {"Sacond and Final Call”). The Company has fixed Saturday, &pril 08, 2023 Borrower's: | Co—borrower's Immovable Proparty Baaring Plot Mo. 50 Rs.
with mutual consents of partners in future, as ihe record date for the purpose of ascertasning the holders of Rights Equity Shares lo whom the Second and Final call nolice, 1. TUSHAR CHANDRAKANT PATEL (Borrower) Admeasuring 26944 Sgmir And 51.76 | 1,04,78,720/.
except this business they may carried on bt Eaall The St imeldie e sorkBaebanpaimtimnd iy AW 002 At 50 Mathdwar Residency Bh Manan, Park Waghodia | Sq.mirProportionate TotalArea 0F321.20 | (Rupess One
any legal business. Accordingty, he Becond and Final Call notice has been sended as per lhe detail given balow Dabhoi, Ring Road, Vadodara-390013 EI:I. Mer In Nathdwars Residency Situzted | Crore Four Lac
3. A copy of the draft Memorandum and ; - ; Saant
i iati Fram Ta Dration Z. AMITAPATEL (Co-Borrower) n Land Beann;} Revanue Survey No| Sewventy Eight
Articles of Association of the proposed paviment Period = . . ck - L
Companv mav be inspected at the dy aurl 15 2008 oel 5 2093 TE dave AL 50 Mathdwar Residency Bh Manan, Park Waghodia EIEH-- I, Csno1424 In Moje Village Thaugand
Reg o Off &t PLOT RO, G166, B.1D.C bl pelact : Dabii, Ring Road, Vadodara-380010 Danteshwar, Sub District, District| Seven Hundred
Plot No.66. GILD.C. VILL. DEDIYASAN. Mode of Payment 3. Dndine ASBA Through the website of 30583 _ 1. WS SHREE RANG AGENCY [Co-Borrower) Vadodara. East 0 7.5 Meter Road, West | Twenty Only)
Tal:Mehesana, District MAHESANA- 384002 b, Physical ASEA By submitting physical application to the designated branch of SC5E: ikl ﬂ"dpt!l' app Yead %hﬂ ARTRL N Cn-{n\handi EFTWFGE I:ll: j‘E;hll-:“larrr:-lsMI-1I.::IE1!IL e
4.Notice is hereby given that any person flease visit https: fwww sebl govinfsebiweb fotherQtherAction do?doRecognisedF playesfintmid=25 o refer to tha list of existing Char Rasta Beside hahadew Temple, Vadodara - 350001 | Plothio 1, South: Shop o

objecting to this application may
communicate their objection in writing to the
Registrar at Central Registration Centre
(CRC), Indian Institute of Corporate
Affairs (IICA), Plot No. 6,7, 8, Sector 5,
IMT Manesar, District Gurgaon
(Haryana), Pin Code-122050, within
twenty one (21) days from the date o
publication of this notice, with a copy to the
Company at its registered office.

for ANTECH SENSOR INDUSTRIES

S58B4 (for points [a) and (bl abowe).
Please Vit httpss fewee rungtairmgation.in o downboad the Physical 4584 apolication or Paymenit Slip.

Place: Vadodara Date: 13/704/2023

The INSZATCHI029 repracanting parthy paid-ug Faght Shares of Tace value As, 100007 - [Rupeses Tap Only) @ach with Ki 700/ |Rupeas
Seven Only) paid-up has been suspanded by BSE with efect fraem Aprd 06, 2023, Further, the ING347C01029 representing partly paid-up
Rights Shares has been suspended by the Depositaries effective end of Closing houwrs anbpedl 10, 2023, The pracess of Carporate action far
conwerting the partly paid-up Right Shares with Rs. 7.00/- [Rupess Seven Only] sach pasd-up to the Fslly paid-up Equity Shares with Rs.
10000/~ [Rupees Ten Ondy) each paid-up under the present BN INEIATO01013, for the existing equity Shares, aflotted by the
Depositaries, is estimated to be completed within a perad of 2 weeks from the last date for making the payment of Zecond and Final Call
Al the carresponde noe in this regard may be addressed ta:

Bantal Financial & Computar Sarvices Private Limited

Beatal House, 3rd Flaar, 99, Madangir, Behind L5C, Mew Dalhi- 110063

Tl ;#9111 2905 1781-83, Faoc +97 11 25485 1284 E-madl; beetal@Fbentalfnancial. com,

Sd/- Authorized Officer, Bajaj Finance Limited
kotak

DEMAND NOTICE

Registered Office : 27BKC, C 27, G Block, Bandra Kurla Complex, Bandra(E) Mumbal 400051.
Regronal Offrce 4th Floor S|ddh|V|nayakCompIex Shlvran|an| Cross Road Satelllte Ahmedabad 380015

ENFORCEMENT OF SECURITY INTEREST ACT, 2002.

The undersigned, being the Authorized Officer of KOTAK MAHINDRA BANK LIMITED, a banking company within the meaning of the Bankin
Regulation Act, 1949 having it's Registered Office at 27BKC, C 27, G Block, Bandra Kurla Complex, Bandra (E), Mumbai - 400051, also havin1

1. PATEL SHAILESHKUMAR BHIKHAE::: bnvistor Grievanoe e-mail id: ineostorg beetalfinancial.com, Website: weww beetalfinancial.com, For RUNGTA IBREGATION LIMITED its Branch Office situated at Surat (hereinafter referred to as “the Bank / KMBL"), appointed under the Securitization and Reconstruction o
' (Partner) Contact Persan: Mr. Punit Mittal, SEBI Registration. No.: INROOODO02E2 - Financial Assets and Enforcement of Security Interest Act, 2002, hereby issues to you the following notice :-
2. PATEL PRADIPKUMAR NATVARLAL Mahabir Pragad Rungta This notice is issued in terms of Section 13(2) of the said Act and Rule 3 Security Interest Enforcement Rules, 2002.

Drate: April 12 20323
Mace: Mew Dalhi

Managing Direcbos

(Partner) DIN: 00235632

3. PATEL ASHWINBHAI BHIKHALAL
(Partner)
4. PATEL BHARATBHAI HARGOVANDAS
(Partner)
5. PATEL NATVARLAL AMBALAL
(Partner)

Date : 13.04.2023 | Place : Mehsana

1. M/S UMAPATI TEXTILE(Borrower)

2. MR. ABHISHEK SUBHAS KEJRIWAL (Proprietor/Mortgagor)

3. BHARTI KEJRIWAL(Guarantor)

Above 1to 3 are at: Shop No. 758, 7th Floor, Millenium Textile Market 2, BRTS-canal Road, Anjana, Surat-395002
Above 1to 3 are also at: Shop No. C-1122, Ground Floor, Millenium Textile Market, Ring Road, Umarwada, Surat-395002
Above 2 are also at : E-72, Ashirwad Avenue, Near Soham Residency, Althan, Bhimrad Road, Surat-395007

under the Securmsatlon and Reconstructlon of Flnandal Assets and Enforcement of Securlty Interest Act 2002 and in exermse of powers conferred under Sec-
tion 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, a Demand Notice was issued by the Authorised Officer of the company to the
Borrower/Co-Borrowers mentioned herein below to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned has|
taken possession of the property described herein below in exercise of powers conferred on him under Section 13(4) of the said Rules. The borrower in par-
ticular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will be subject to the charge of IIFL HFL
for an amount as mentioned herein under with interest thereon. "The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, If

ANOUNT OF OUTSTANDING AS PER DEMAND NOTICE |
DENMANDNOTICEDATE:03.04.2023"  NPADATE:Z8.0Z2.20Z23

the borrower clears the dues of the "lIFL HFL" together with all costs, charges and expenses incurred, at any time before the date fixed for sale or transfer, the
SCHEDULE I secured assets shall not be sold or transferred by "lIFL HFL" and no further step shall be taken by "lIFL HFL" for transfer or sale of the secured assets. Rs. 1,15,79,664.63/- (Rupees One Crore Fifteen Lakh Seventy Nine Thousand Six Hundred Sixty Four and Sixty Three Paisa Only) ay
FORM A Name of the Borrower(s)/ Description of the Secured Asset Total Outstanding Dues (Rs.) | Date of| Date of on 21.03.2023 together with further interest/penal interest and other charges.
{0 ANNOUIN N f:o-Borrower(s) (Immovable Property) Rs:18;79;720/=(Rupees Eighteen Dﬁgt‘ﬁgd Possession ANNEXURE - A

Lakh Seventy Nine Thousand Seven

DETAILS OF MOVABLE PROPERTIES HYPOTHECATED -
The whole of the Borrower's present and future current assets and movable fixed including moveable fixed assets, both presen
and future, including :
1. book-debts, receivables, outstanding moneys, claims, demands, bills, contracts, engagements and securities belonging t
or held by the Borrower and which are now due and owing or accruing and which may at any time hereafter during th

i : TNo. J-304, Thi
Floor, With Super Built Up Area Ad Measuring 1216| Hundred Twenty Only ) for 738579 [—t8-Jan-T10-Apr- |
Sq.ft., Green Villa Residency, Near Kirtidev Society, loc| and Rs.7,12,444/- (Rupees Seven | 2023 2023
Road, Chandkheda,, D Cabin,, Ahmedabad, 382424, Lakh Twelve Thousand Four
Guijarat, India. Hundred Forty Four Only) for 942271

Allthat piece and parcel of: Flat No-"D=507, With"Supet™Rs.6,08,914/-"(Rupees Six Lakh~|~25-Jan=1""10-Apr-"
Eight Thousand Nine Hundred 2023 2023

Gandhi, Mrs.Chandrikaben
Vijaybhai Gandhi (Prospect
No.738579 & 942271)

Mr.Harish Panchal
Mrs.Hansaben Hareshbhai Panchal| Built Up Area Ad Measuring 378 Sq.ft., Carpet Area Ad

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
MICELLO (INDIA) PRIVATE LIMITED

Name of Corporate Person MICELLO (INDIA) PRIVATE LIMITE (Prospect No. 846151 & 920310) | Measuring 216 Saft, Aditya Aavas, Nr. Om Shanf Fourteen Only ) for 846151 and continuance of the security may become d.ue a_nd owingtothe Borrower; _ _
7| Date of Tncorporation of Corporate| 1371072071 Nagar -2, , Opp. Swaminarayan Park -6, , Vatva Cana| Rs.2,38,713/- (Rupees Two Lakh 2. stocks of raw materials, finished and semi-finished goods, goods in process and consumable stores, which are now lying o
Person Road, Narol, Ahmeadbad, Ahmedabad, 382405, Gujarat|  Thirty Eight Thousand Seven stored in or which may hereafter from time to time during the continuance of the security be lying or stored in or which ma
India. Hundred Thirteen Only) for 920310 hereafter from time to time during the continuance of the security be lying or stored in or brought into or be in or about th

i Authont_y nder Y¥hich Corporate registrar of Lompanies, Ahmedabad Mrs.Sumitra (Prospect No area 27.42 sq. mir. Located at 7-th floor of Block:G Fifty Three :I'housand Seven 2-023 | 2-023 ) factories and go downs of the Borrower or warehouses wherever situated,
Person is Incorporated / Registered ' uIL10260600)p Seventh FloogéhankheshwarTownship located at Plot yHundred One Only) 3. moveable plant and machinery, equipment, appliances, furniture, Product(s), machinery spares and stores, tools an

No. 15/1, Near Bansi Park, Dahegam Circle, Muthiya accessories, whether or not installed; and;
Gam, Naroda, Ahmedabad, Gujarat, India-382330 | 4. related movables in the course of transit or delivery whether now belonging or which may hereafter belong to the Borrower o
Wr.Kaluji Thakor, Mrs.Kamlaben | Al That piece and parcet of “Mifkat No - 378, admeasur- upees Four Lakn|—15-Dec-[— 10-Apr- which may be held by any person at any place within or outside India to the order or disposition of the Borrower and al

Thakor, Own Vihical Driver | ing 810 Sq. Ft. (Total Area), Thakor Vas, Biliya| Sixy Four Thousand Five Hundred 2022 | 2023 documents of title including bills of lading, shipping documents, policies of insurance and other instruments and document

4 Corporate fdentity Number /_Limited] U72900GJ20TTPTC067459
Liability Identity Number of Corporate
Person

5 [Address of The Registered Office and[407, Akshat Tower, Nr. Pakwan Dining (Prospect No IL10247138) Mahesana, Gujarat, India-382870 Fifty Nine Only) relating to such movables together with benefits of all riahts thereto
Principal office (if Any) of Corporate{Hall, S. G. Road, Bodakdev, Ahmedabad ||  [-WrBRargav Dabhr,, Mrs.BRagwatiben | Al that piece and parcel of A-603 LAXMI AASHIVANA,|Rs.T3,43,503/- (Rupees Thireen | T9-Dec-|T0-Apr- g g g I

ANNEXURE - B

Person - 380054 Gujarat Dabhi, Mr.Bhikhabhai Sadabhai Dabhi,| Carpet Area 520 sq. ft.,Nr. Akruti Township Opp Lakh Forty Three Thousand Five 2022 2023
& Mliauidation C Dat 10.04.2023 DjBhargav (Prospect No IL10206640) | LaxmiNivas Ahmedabad - 382405 Hundred Three Only) DETAILED DESCRIPTION OF THE IMMOVABLE PROPERTIES MIORTGAGED TO KMBL:-
Clqw altonP ommencement Date off 10.04. —MrChintan Kirtikumar Vora; Mrs. ~[ Alhat piece and parcel of H =102, Having CarpetATeal RS 4,97, 590/~ (Rupees Four Lakh | 21-Jam- | T0-ApF- Mortgage over following properties:
orporate Ferson Krupaben Chintan Vora, Krupaben | Of 58.37 Sq. Mts., Murlidhar Heights , Opp. Satva Green| ~ Ninety One Thousand Five 2022 | 2023 All that Piece and Parcel of Shop No. C-1122 admeasuring about 170 Sq.Ft. i.e. 15.80 Sq. Mts., on Ground Floor of Millenniury

Vora (Prospect No.IL10090867) | Party Plot , Near Vraj Galaxy , Naroda Dehgam Road ,

Ahmedabad - 382330.

All'tnat piece and parcel or Unit No.N-3U1, on Jrd Tloor,| Rs,18,44,091/- (Rupees Eighteen Oe-Jan-| 10-Apr-
Mr.Hiren Shailesh kumar Soni, | With Super Built Up Area Ad Measuring 1232 Sq.ft. And| Lakh Forty Four Thousand Ninety| 2023 2023
Mr.Naval Shailesh bhai Soni, Carpet Area Ad Measuring 643 Sq.ft., Building Called One Only)

Mrs.Pravinaben Shailesh bhai Soni | Sarvesh , Near Gst Crossing, Anandnagar, Ranip,

71 Name, Address, Email Address, Mr. Pramod Dattaram Rasam Hundred Ninety Only )

Telephone Number and the Registration| Insolvency Professional

Number of the Liquidator Room No. 5, Shri Niwas Chawl, J B
Nagar, Andheri (East), Mumbai —
400059.

Textile Market situated at land bearing city survey No. 1600 of ward Umarwada and now bearing F.P. No. 143 Paiki& 144 of T.P.S,
No. 8 (Umarwada), Sub: Dist-Surat City, Dist: Surat.

Borrowers/ Co-borrowers/ Guarantors/ Vlortgagors are advised to collect the Original Notice issued under Section 13 (Z) from thej
undersigned on any working day by discharging valid receipt.

In case of any Objection/Representation, kindly address the same at below address :-

Mr.Shailesh bhai Hiralal Soni,

Prospect No 907459 Ahmedabad, 382480, Gujarat, India. . . . .. L. . . .

Phone: +91 9820024763 MriRWiEumar M'B’Im_vs)ar AT Tece A paree] OTLrope ry Bearng FlaTNo- AB0Z|— R 13,730 T4 (Rupees Threen The Authorized Officer, Kotak Mahindra Bank Limited: 4th Floor, Siddhivinayak Complex, Shivranjani Cross Road, Satellite, Ahmedabad-
Email: pdrasam@gmail.com Mr.Mukesh Bhaichanddas Bhavsar | Carpet Area Ad Measuring 472 Sq.Ft, Block A , 6th Floor |  Lakh Seventy Three Thousand 380015
Rea: No. IBBI/IPA-001/IP-P00722/2017- Mrs.Ushaben Mukeshbhai Bhavsar | Vraj Galaxy , Nr. Naroda Business Hub, B/H Samruddh Fourteen Only ) 19-Jan- 10-Apr- ate : 12.04.2023 Sd/- Authorised Officer,

g. NO. (Prospect No 905864) Business Hub ,Naroda Dehgam Road, , Naroda, S.P. Ring 2023 2023 Place : Surat Kotak Mahindra Bank Ltd
2018/11259 Road Circle,, Ahmedabad, 382330, Gujarat, India. ,

Mr.Jayshil Umeshkumar Panchal | All that piece and parcel of Ffat A-802 SKds| Rs.58,94,415/- (Rupees Fifty Eight
8 La.St Date For S.meISSIOn of Claims 10.05.2023 Mrs.Gitaben Umeshkumar Panchal| Admeasurirng Carpet Area 1076.1_9 Sq. Ft, Super Builf Lakh Ninety Four Thousand Four | 04-Nov-| 10-Apr- . 7
Nofice is hereby given that MICELLO (INDIA) PRIVATE LIMITED has commenced Siddhi Developers Up Area 2034 Sq. Ft., Surya Kutir , Nr. Bhoomi Party Hundred Fifteen Only ) 2022 | 2023 mh a Indian Bank Valad Branch : Nr. Darshan Weighbridge,

iquidati (Prospect No 794253) Plot, Opp. Torrent Office, Naranpura, Ahmedabad
voluntary liquidation on 10.04.2023. 380013, Gujarat, India,

The stakeholders of MICELLO (INDIA) PRIVATE LIMITED are hereby called upon to| [———mr—Suryakant Pater [ AtrtTat piece and-parcet ot Property Beartng No. 3 403 Rs.12;86,9 T4/~ (RUPEES TWelve |

submit a proof of their claims, on or before 10/05/2023 to the liquidator at the address Mrs.Manjulaben Suryakantbhai | Carpet Area Ad Measuring 548.22 Sq.Ft., and Supe] Lakh Eighty Six Thousand Nine | 2023 2023
mentioned againstitem 7 Patel (Prospect No 757542) Built Up Area Ad Measuring 1,080 Sq.Ft., Sun Exotika Hundred Fourteen Only)

Near Galaxy 88 Hanspura Road, Naroda, Ahmedabad
The financial creditors shall submit their proof of claims by electronic means only. All other 382330, Gujarat, India.

Next to Panditji Ka Dhabba, Chiloda Highway, Village Valad.
Dist. Gandhinagar-55. E-mail : valad@indianbank.co.in

Demand Notice
Annuexure-l Notice under Sec.13 (2) of the Securitization and Reconstruction of

Stakehdqers may Smel,tthe p,rOOfOfdaImS In,person’ by pOStorby,eleCtromc means. Pump, Anandnagar Road, Prahladnagar, Ahmedabad - 380051/ or Corporate Office: Plot No.98, Phase-IV, Udyog Vihar, Gurgaon, Haryana. Financial Assets and Enforcement of Secur ity Interest Act 2002
Submission of false or misleading proofs of claim shall attract penalties. Placer Gujarat, Dater13.04:2023 Sd/-"Authorised Officer, For IIFL Home Finance Ltd. To, Place: Ahmedabad
Place: Mumbai Pramod Dattaram Ras?r/n 1. Mrs. Patel Bhavnaben Pankajbhai (Borrower & Morigagor)
ace: Mumbai i ey i : ] :
Date-11/04/2023 Liquidator Flat Mo. BB 12, Akshardham Heights, Opp. Pushp Villa, S P Ring Road, Vastral, Ahmedabad - 382413

2. Mr.Patel Pankajkumar |Borrower & Morigagor)
Flat Mo. BIf612, Akshardham Heights, Opp. PushpVilla, 5 P Ring Road, Vastral, Ahmedabad - 382418

Sub: Your loan account's Housing Loan (Loan Account No. 50446340581 with Indian Bank Valad Branch - Req.

The first and second of youare individuals. The first and second of you isfare the mortgagor{s) having offered their assets as
sacunty fo the loan accounts avaibed by the first of vou,

Al the request of the first and second of you, in the course of banking busaness, the following facilities were sanchoned and
were availed by first and secand of you, (If there has been any subsequent enhancement’ renewal! additional loans, the

property gag y n g .
Office at Plot No. 98, Udyog Vihar, Phase-IV, Gurgaon-122015 (Haryana) and Branch Office at 407, 4th Floor, The Imperra OppShashtn Maidan
Above Federal Bank, Nr.Axis Bank, Rajkot-360001/ Ahmedabad Commerce House, 4th FIoor Commerce House 4, Nr Shell Petrol Pump
Anandnagar Road, Prahladnagar, Ahmedabad - 380051/ Office No.701, 7th Floor, 21st Centuary Business Center, Near Udhna Darwaja, Ring
Road, Surat - 395002 under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002(hereinafter "Act")
Whereas the Auhorized Officer ("AQ") of IIFL-HFL had taken the possession of the following property/ies pursuant to the notice issued U/S 13(2) of the
Act in the following loan accounts/prospect nos. with a right to sell the same on "AS IS WHERE IS BASIS & AS IS WHAT IS BASIS" for realization of
IIFL-HFL's dues, The Sale will be done by the undersigned through e-auction platform provided at the website: www.bankeauctions.com.

Borrower(s) / Demand Notice Description of the Immovable Date of Physical Reserve Price

Bhatt, 4. Shree Dev

(Built up area admeasuring 572.75sq.

Rs. 35,12,730/-

(EMD) Rs. 3,04,100/

financialexp.epapr.in

12-May-2023 1100 hrs -1400 hrs 15-May-2023 till 5 pm. 17-May-2023 1100 hrs.-1300 hrs.

Mode Of Payment:- EMD payments are to be made vide online mode only. To make payments you have to visit https://www.bankeauctions.com and pay|
through link available for the property only.

Note: Payment link for each property is different. Ensure you are using link of the property you intend to buy vide public auction.
For balance payment, upon successful bid, has to pay through RTGS/NEFT. The accounts details are as follows: a) Name of the Account:- [IFL Home|
Finance Ltd., b) Name of the Bank:- Standard Chartered Bank, ¢) Account No:-9902879xxxxx followed by Prospect Number, d) IFSC Code:-SCBL0036001,
e) Bank Address: Standard Chartered Bank, 90 M.G. Road, Fort, Mumbai-400001.

TERMS AND CONDITIONS:-

1. For participating in e-auction, Intending bidders required to register their details with the Service Provider https://lwww.bankeauctions.com , well in advance
and has to create the login account, login ID and password. Intending bidders have to submit / send their "Tender FORM" along with the payment details
towards EMD, copy of the KYC and PAN card at the above mentioned Branch Office.
The bidders shall improve their offer in multiple of amount mentioned under the column "Bid Increase Amount". In case bid is placed in the last 5 minutes of
the closing time of the auction, the closing time will automatically get extended for 5 minutes.
The successful bidder should deposit 25% of the bid amount (after adjusting EMD) within 24 hours of the acceptance of bid price by the AO and the balance 75% of the bid
amount within 15 days from the date of confirmation of sale by the secured creditor. All deposit and payment shall be in the prescribed mode of payment.
The purchaser has to bear the cess, applicable stamp duty, fees, and any other statutory dues or other dues like municipal tax, electricity charges, land and
all other incidental costs, charges including all taxes and rates outgoings relating to the property.
Bidders are advised to go through the website https://bankeauctions.com and https://www.iifl.com/home-loans/properties-for-auction for detailed terms
and conditions of auction sale & auction application form before submitting their Bids for taking part in the e-auction sale proceedings.
For details, help procedure and online training on e-auction prospective bidders may contact the service provider E mail ID:- support@bankeauctions.com, Support
Helpline Numbers:@7291981124/25/26.and for any query related to Property details, Inspection of Property and Online bid etc. call IFL HFL toll free no. 1800 2672
499 from 09:30 hrs to 18:00 hrs between Monday to Friday or write to email:- auction.hi@iifl.com.
7. Notice is hereby given to above said borrowers to collect the household articles,which were lying in the secured asset at the time of taking physicalf

possession within 7 days, otherwise IIFL-HFL shall not be responsible for any loss of property under the circumstances.
8. Further the notice is hereby given to the Borrower/s, that in case they fail to collect the above said articles same shall be sold in accordance with Law.
9. In case of default in payment at any stage by the successful bidder / auction purchaser within the above stipulated time, the sale will be cancelled and the;

amount already paid will be forfeited (including EMD) and the property will be again put to sale.
10. AO reserves the rights to postpone/cancel or vary the terms and condition of tender/auction without assigning any reason thereof. In case of any dispute in

tender/Auction, the decision of AO of IIFL-HFL will be final.

STATUTARY 30 DAYS SALE NOTICE UNDER RULE 8 (6) OF THE SARFAESI ACT, 2002

The Borrower are hereby notified to pay the sum as mentioned above along with upto dated interest and ancillary expenses before the date of Tender/Auction,
failing which the property will be auctioned/sold and balance dues if any will be recovered with interest and cost.

Place:- Gujarat, Date: 13-April-2023 Sd/- Authorised Officer, IIFL Home Finance Limited.

EEEEE S

Co-Borrower(s) / Date and Amount property/ Secured Asset Possession : :
Guarantor(s)  |"T3-May-2022 & Rs. 9,74,322/- ATl that part and parcel of the propery 02-Apr-2023 nggg’?%lgﬁtglgﬁ;%‘?geﬁ details of the same may also be incorporated specifically)
1.Mr. Ashokbhai P | (Rupees Nine Lakh Seventy | bearing Flat No. C-207, 2nd Floor, Area—Total Outstanding As On Thousand Only) — — - -
Vaghela Four Thousand Three | Admeasuring 75 sq.yards Super Built Up Date 06-Apr-2023 y 5. | Nature of Facility/ Limit & Rate Outstanding |Interest accrued | Penal Interest @2% Total
2.Mrs.Taraben Hundred Twenty Two Only) §3s4r'198 sq.}zntt.. ca;peélar?ap?st pr\(ler RSEQ%A Rs. 13,34,867/- Earnest Mone/y Peposﬂ (ECI)VIUl No| Loan Account No of Interast as on but mot (simple) accrued Outstanding
Ashokbhai Vaghela |~Bid Tncrease Amount | ;onyam RKutir -2, Final Flot No. )| (Rupees Thirteen Lakh Thirty| Rs.1,18,800/- (Rupees Ong i I
(Prospect No. | Rs.25,000/- (Rupees Twenty| Survey No. 82/B/1 & 82/B/2, Hanspura, ( ?:our Thousand Eight Y Lakh Eighteen Thousand 14/02/2023 | debited up to _hm not debited i
893616 & 814028) | Five Thousand Only) ~ | Ahmedabad, Gujarat. Hundred Sixty Seven Only) |  Eight Hundred Only) inaccountupto | 14.02.2023
1.Mr. Sandipbhai 23-Jan-2020 & All that part and parcel of the property bear- Symbolic Possession ; 2 X 3 ¥ 5
Patil Rs.10,39,906/- (Rupees Ten | ing Plot No 276, admeasuring 40.15 sq. T5-Apr-2071 Ru (I:ess: gigo,L%ok%/ o 1 51}4-4!55-1[}531 12,00, 0000 10,76, 157 28,375 a4/ 11,06, 117
2. Mrs.Sangitaben | Lakh Thirty Nine Thousand | mtrs. Together with undivided proportionatef—r=r-r Outstanding As O Dat p Y Housing Loan ROl - Repo Rate
Patil Nine Hundred Six Only) :ga:ﬁtlrg rx?d ;z%g%; egien;%aes#cr;lngj?u;? 03-Apr-2023 & Rs.12,07,921/1 Earnest Money Deposit +1.05 (7.30%)
(Prgggzg; No. Bid ncrease Amount | ed on the land bearing Block No. 367| (Rupees Twelve Lakh Seven| _(EMD) Rs. 60,000/- Total 10.00 0001 | 40.76.157! 29,866/ 1,08,117/-
) Rs.20,000/- (Rupees Twenty| (Rev.S.No. 351/1) kareli. Palsana. Surat/ Thousand Nine Hundred | (Rupees Sixty Thousand 1000 LAk = L : At
(Rev.S.No. 351/1) kareli, Palsana, Sura Oni Plus Interest to Plus Interest to
Thousand Only) (Built up area admeasuring 197sq ft ) Twenty One Only) nly) ! :
1. Mr. Mukesh M | 02-May-2022 & Rs.10,52,774/-| All that part and parcel of the property] ~ Symbolic Possession Rs. 7,00,000/- be accrued till be accrued till
Mankadia (Rupees Ten Lakh Fifty Two bgarmg Flat 2':5109.0 Eé106,M?arpe}{ a(;ﬁ" 15-Mar-2023 (Rupees Seven Lakh full and final full and final
2.Mrs. Sundari Thousand Seven Hundred | admeasuring 2o. q. WIrs., Ra Only) sattlemant settlermant
’ Krishna Heights, Shapar Village Road,| Total Outstanding As On Date -
Mukeshbhai Seventy Four Only) Opp Patel g Samai, pShapar,g Rajkot | 03-Apr-2023 & Rs.11,72,467/1 Earnest Money Deposit | of dues. of dues.
Mankadiya Bid Tncrease Amount | 360024, Gujarat, India (Built] (Rupees Eleven Lakh Seventy|  (EMD) Rs. 70,000/- —
(Prospect No. | Rs.20,000/- (Rupees Twenty up area admeaéuring 328.30 sq. ft) Two Thousand Four Hundred (Rupees Seventy The first of you have executed the following decuments for each of the said facilities:
859329 & 921225) Thousand Only) ' o Sixty Seven Only) Thousand Only) =
i i 1] . _ 4 il : Mature of facility Mature of document
1. Mr.Dipak Vinodbhai 18-May-2022 All'that part and parcel of the propertyl  Physical Possession | Rs. 30,41,000/- (Rupeeq S .
_Bhatt, 2Mr. | Rs. 31,70,986 /- (Rupees |bearing Flat No. 203, admeasuring Thirty Lakh Forty One 1. Housing Loan 1. Sanction letter No. Valad/HLS/2015-19/1425 dated 26/05/2018
Rohitkumar Vinodbhai|  Thirty One Lakh Seventy g3.21|SDq.l\liltr%, Srlljrvarnt }C_{)olrlnpkext,h Shri 02-Apr-2023 Thousand Only) 2 _m:lrnnwiadgnmnl of Sanction dated 26052018
Bhatt, 3. Mrs. Thousand Nine Hundred am rark, Upp Navnit Rall, Kotharlya = :
Shitalben Dipak bhai Eighty Six Only) Rd, Rajkot, Gujarat, India, 360002 As On Date 03-Apr-2023 | Earnest Money Deposit 3. Demand Promissory Note dated 28/05/2018

Stationers, 5. Shri Dev REA% '5},"6/‘?"}%?, Aen;gtiuzr:)trt ft) (Rupees Thirty Five Lakh (Rupees Three Lakh Desphe repeated requ&sts. calling upon you to pa','_the amu:uum.rT tngether with interest; all of you and each of you who are
Zerolt 1(352382? No. housand F’Only) y Tv}v_lelvej Tr&o_lt_ﬁ_a:tnd c??ven FOﬁruEr&ogga&dl 8ne jaintly and severally liabde have faded and committed default in repaying the amount due. The loan account has been
)Dt | s Cast Dt unred T yD"ty;T_ I classified as Mon Performing Asset since 28/01/2023 in accordance with directions/guidelines relating to asset

ate or Inspection of property ast Date ate/ Iime or E-Auction

classifications issued by Reserve Bank of India

The oulslanding dues payable by you a5 on 01/02/2023 amounts to Rs. 11,06,117 (Rupees Eleven Lacs Six Thousand
One Hundred and Seventeen only) and the said amount carries further interest at the agreed rate from 15.02.2023
fill date of repayment.

The term borrower under the Securitization and Reconstruction of Financial Assets and Enforcement of Securify interest Act
2002 means any person who has bean granted financial assistanca by Bank orwho has given any guarantes or created any
martgage | created charge as security for the said financial assistance granted by the Bank.

Therefore, all of you and each of you are hereby called upon to pay the amount due as on date viz- to Ra. 11,06.117 [Rupees
Eleven Lacs Six Thousand One Hundred and Seventeen only) fogether with interest from this date till date of payment
within 80 days from the date of this nolice issued under Sec.13(2) failing which Bank will be constrained to exercise its rights
of enforcement of secunty interest without any further reference to you under the said Act, If you fail to discharge your
liabilities in full within 60 davs from the dale of this nofice, Bank shall be exercising its enforcement rights under Sec 13 (4) of
the Act a5 against the secured assels givenin the schedule hereunder,

On the expiry of G0 days from the date of this notice and an your failure to comply with the demand, Bank shall 1ake necessary
sieps io take possession for exercisingits righis underihe Act.

Please note that as per the provisions of Sec. 13 (13) of the Act no fransfer of the sacurad assets (given in the schadule
hereundear) by way of salg, lease or otherwise, shall be made after the date of this notice without the prior writien consent of
the bank.

Meedless to mention that this Notice is addressed o you without prejudice 1o any other remedy available to the Bank.
Please note that this notice is issued without prejudics to Bank's right to proceed with the procsedings presently pending
before DRT/ RO of DRT/ DRAT ! Court and procaed with the execufion of order/decree obiainedto be obtained.

Please note that the Bank reservas its fght 1o call upon you to repay the Eabilities that may arise under the outstanding bills
discounted, Bank guarantees and letters of credit issued and established on your behalf as well as other contingent kabilities,

"We draw attenfion to the provisions of Seclion 13(8) of the SARFAES| Act and the Rules framed there under which deals with
your rights of redemption over the securities”

The Undersigned is a duly Authorsed Officer of the Bank to issee this Notice and exercise powers under Secton 13
aforesaid.

The Specific Details Of The Assets In Which Security InterestIs Created Are Enumerated Hereunder:

Mortgaged Assets: Flat Mo, B/612, 6th Floor, Akshardham Heights, Opp Pushp Villa, 5 P Ring Road, Vastral, Ahmedabad -
360038, Measurng 34.45 5q Mir Togather With Undivided Share Of Land Measuring 12.79 Sgq Mir Land Bearing
TP Scherme Mo, 113 OF F P. Mo, 22 Valued At Rs. 14.42 Lacs By Panel Valuer D K Saelarka. East: Road, West: Flat B/613,
North: Flat B/611, South: Block &

Date : 12-04-2023

Authorized Officer
Place : Ahmedabad

Indian Bank

. Ahmedabad
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